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I w5 2748 2004 Epresents The Hon'ble Shri D. C. Verma,
| 1hed ¢ ViceeChairman (J)e
I - %' o The Hon'ble Shri K.V.prahladan
;i:‘:‘don . % Member (al).
OO TPV X S : .
{'*L‘ e } % Mr +A.Chakraborty, learned counsel
’ 1]
X

for the applicant as well as Mr.J.L.Sarm

lkar, learned counsel for the Railways :
{
jwere present. | , s
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% . gissue notice o Mr.J.L .Sarkar acce"
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’ Aty pts notice on behadf of the reSpondents
g - i and requests for time to seek instruc-
% % tion. Two weeks time is granted to flle
3 %reply to the O.A. and the Interim Reli-
X i efe A | o
% . % List on 13.9.2004 for admissione.
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:( 13.9.2004 Present: The Hon'ble Mr. Justice R. K.
S 3 Y | Batta, Vice-Chairman. -,
' , . . . ‘ ‘

The Hén'ble Mr. K. V. Prahladan
Member (A7).

Heard Mr.A.Chakraborty, learned

i .
advocate for the applicant’ and also
: Mr.J.L.S%arkar, learned advocate for the
13 }
Railways. - _
leamed Aelv reall b
T @“///f The applicant has placed before
. , K
us. a letter dated 9.92.2004 from Section
Fngineer, WN.F.Railway, wherein it is
: . N
. ' - B8tated that no objection certificate
'?};““' N i : - .cannbt be issued at present. Learned
Do i o 4 . ' . .
/5’?' z , advocate for the applicant submits that
Cypy dn S andlan ‘ | . i )
) oo, 2e«-f/5. ’ . . ;,the said ordgr ‘.w111 have Mﬁixfjfi”
Tre- Sﬁ%ﬁcgu e | ¢ challenged. In the circumstances learned
Bkb‘-l"f /z:_ Lo . P y )
Fo. A lyé&avﬂakﬂg L o advocate for #he applicant seeks leave .
g««tﬁz s S e ' to withdraw this application in order to
Jjﬁ?‘ SRR - S Ve . file appropriate application. Leave is
’ accordingly granted.
. e .. o o : . The application stands disposed -
SRS . .  of in aforesaid term.
r:"“» . . . T Lo .
i-é‘“’ t' - . : . .
. L o Member (A) , Vice-Chairman
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In The Central Administrative Tribunal

Guwahati Bernch :: Guuwahati.
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Urmion of India & Ors

LIST OF DATES AND SYNOPSIS OF THE APPLICATION

12.06.2004 Employment Notice inviting application
for the post of Law Assistant published fixing last date of

submission of application on 12.87.2064,

22.97 . 20084 LYst date for submission of application

extended to 24.08.20d4,

1¢.08.2004 o Applicant passed LL.B Final examination.
12.08. 2004 Appliceant applied for NOC from employernr

which he has not received.

2¢.98. 2004 The Applicant submitted application for

the post of Law Assistant without NOC from employer,

The Applicant is eligible for the posf of Law
Assistant. He has requisite qualification and services to
apply  for the said post of Law Assistant. The post of Law
Assistant carries higher pay scale than the present pay
scale of the applicant and the applicant is eligible for
availing opportunity of applying for better post as per

Ra&ilway Board’'s letter dated 27.42.1979.
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fSri Jayantajit Rora

s ) QP ELLE

In The Central Administrative Tribunal

Guwahati Bench 13 Guuwshati.

0.A. No. |OD /2004

[RTRRRE—

__Applicant

with fax message reports

Uriion of India & Ors Respondents
INDEHZX
'81.No. Annexure Particulars Page No.
1. Application 1-9
2. Verification 168
L] .
3. A Baployemnt Notice i1-15
4, E Notice in the Daily 16
5, C LL.E Pass Certificate 17
D *  letter dated 12.48.2¢64 18-19

Filed by:

(Arnupam Chakréborty)

ADVOCATE
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In The Central Administrative Tribunal

Guwahati Rench :1: Guwahati.

A

0.A. No. \Qﬂ) /2034

BETWEEN

Sri Jayantajit Bora, working
as Junior Engineer~II {(Neutral
Control), Rly. Gtr. Nq.617E,
New Guwahati Railway Colony,

Bamunimaidan, Guwahati-21.

Applicant

- Vg, -

1. Union of India represented
by the General Manager,
N F. Railways, Maligaon,

Guwahati~-11.

oy

2. Indian Railway Conference
Association through its
General Secretary, D.R.M s
Office Complex, State Entry

Road, New Delhi-53,

E. The Chairman,
Railway Recruitment Board ,

Station Road, Guuashati-l1.

Respondents

Details of the Application :
i. Particulars of the order against which the application

is made :
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This application is made for allowing the
applicant to appear in the recruitment test for the post of
Law Assistant to be held by the Railway Recruitment Board,

Guwahati.

&da Jurisdiction:

The Applicant declares that the subject matter of
the application is within the jurisdiction of the hon‘ble
tr-ibunal. °

3. Limitation:

The applicéﬁt declares that the application is within

the pericd of limitation under section 21 of the

CAdministrative Tribunal Act, 1983,

4, Facts of the case:

4.1 That the Applicent is citizen of India and as such
is entitled to the rights and Privileges guaranteed by the
Lonstitution of India. He is & member of the (Other Backward

Class Community.

4,2 Thaf the Applicant was appointed w.e.f @4.11.1993
under the Ministry of Railways and posted under the
organisation, Indian Razilway Conference Association (for
short IRCAY, respondent no. 2, with Head Guarters at New

bBelhi. IRCA is an unit under Railway Board like other Zonal
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H#ilways and Production units. General Manager, Northern

,Railways ig the ex—officico president of IRCA.

4.3 That the applicant is at present working as Junior
CEmgineer—~I11 (Neutral Control) posted under Section Engineer,
Néw Guwahati, N.F. Railway. His present scale of pay is

R SEE-OGGE/ — .

| 4,4 That the respondent no.3 publisﬁed Employment

Notice No.: &1 of ﬁgﬁ4 on 12.86.2084 in  the "Employment

News" inviting applications for the post of Law Assistant

§1Qng with some other posts. The total number of vacancies

of Law Assistants, to be filled up is 7 (Seven) out of which
2

2 (Two) vacancies i= reserved for sC, 1 (One) for BT, 2

(Tmo) for OBC and 2 (Two) for UR.

12.66.2004 is enclosed as Annexure

i K‘} n .

4n5 That the post of Law Assistant carries scales of
day Rs.608@3-185d8/~ which is much higher than the present
pay ecales of the applicant. It is stated that the post of
Law Assistant is higher in status and rank than the present

1

ﬁost the applicant is working.

4.6 That the minimum educational gualification
required for the post of Law Assistant for serving employees

i= Law Graduste with at least % years service in any branch




s 4
¢
af Railway Administration. It is stated that the applicant §&§§
is a Law Graduzte from Gauhati University and he has served \S
\

the Railways for more than 1# years and hence he has the
requisite gqualification for the post of Law Assistant.

4;7 | That the applicant begs to state that the last of& 7
date of submission of the applications published imn the said
Employment Notice dated 12.686.2004 was 12.47.2d64., It is
further stated that the Pespmndenf ne. 3 extended the last
date for submiﬁﬁimh. of applications to 2¢.68.2884 and
putbilished the notice on 22.487.2884 in the daily "The Assam
Tribune".

Copy of the notice published in the
"The Assam Tribune" on 22.¢7.20884

is enclosed &8s Annexure "HY,

4.8 That the applicant begs to state that he has
passed. the LL.E Final Examination held in December, 2683
under Gauhati University with Second Class and he has
ohtéined S2.4% marks. The result of the above examination
was declared on 18.69.20804. Therefore, the applicant
acquired the requisite qualification of Law Graduate for the
post of Law Assistant before the cut off date i.6.
Eﬁnﬂ8n29ﬂ4. He has cbtained the Pass Certificate of LL.E
Final examination on 19.48.2d64,

Copy of the LL.B Pass Certificate

is enclosed as Annexure "C".
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4.9 That as per clause & of the said Employment Motice
dated 12.46.20884 candidates serving in  any Government
Department or Public Undertaking including Railways should
apply through proper channel or should apply directly to
respondent no. 3 with NO OBRJECTION CERTIFICATE from the

Employer to avoid delay.

4,144 That the Head Office of the applicant as already
stated above is at New Delhi and hence applying through
v o leel

proper channel wouwld not have save delay. The applicant,
therefare, opted £0 apply directly with NO GBﬁECTIGN
CERTIFICATE ( for short NOC ) and with this view he applied
forr NOC by his letter dated 12.88.2¢684 with a2 request to
send the NOC by fax message. The applicant sent the said
Ietter dated 12.08.20084 through fax message on 2.08. 20084
bt wifhaut any result. He then again sent the said letter
through fax message on 17.08.2084. It is stated that the
above fax messages have been receiverd by the respondent
ne.2. But most unfortunately he has not received NOC  from
lhis Head Office. The applicant by seeing no other way has
submitted his application for the post of Law Assistant on
20,898, 26d4 without NOC from his employer.

Copy of the letter dated 12.68.2d04

with fax message reports datec
12.68. 2064 % 17.68.2604 are

enclosed as Annexure "DV,

4.11 The epplicant humbly begs to state that as per
R.B's HNo. ENGY78/6P/1 of 27.82.1979 {content of which was

prliﬁhed in the book BAHRI'G RAILWAY ESTARLISHMENT RULES &




LAROUR  LAWS, B8th Edition, 20881 at page 941) Railway
employees are given four opportunities in a year to apply in
response to notices of Government Departments etc. except
mhére withholding of such applications is considered
justified in the public interest. Some of the guidelines for

withholding applications are :

{a) The Railway employee is engaged on important
time~-bound projects and the work should be seriously

‘dislocated if he is relieved;

{b) A Rzilway employee is under suspension or is

facing departmental proceedings/prosecution in a court; and

(c) A Réilway servant is applying for a post which

is equivalent in status and rank.

4.52 That the applicant begs to state that this is the
firet time he has applied for better post out of four
‘ampnrtunitieg ag explained above. It is also stated that he
is not engaged in any time—bound projects nor he is facing
any departmenfal proceedings/prasecution in &, court and
‘tﬁere shall be no prejudice to the department if 'he i
relieved, It is zalso stated that the post of Law Assistant
carries higher pay scale than his present employment., He has
applied for the post of Law Assistant for betterment of his

service career and life,

4.13 That the applicant apprehends that his aspplication

for the post of Law Assistant may be rejected on the ground
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of  non submission of NOC. It is also humbly submitted that
he shall suffer irreparable loss if his application is
rejected on this ground and if he is not issued NOC by the

respondent no., 2.

5. Ground for reliefs with legal provisions.

S5.1 For that the applicant is eligible for the post of

Law Assistant.
i [ ]
Saa v For that the post of Law Assistant is  higher in

status and rank than the present post of the applicant.

5.3 For that the post of Law Assistant carries higher
pay scales i.e. Rs.6000-108538/~ than the present pay scale

of the spplicant i.e. Rs.SO00-806068/~.

i

-4 For that the applicant is eligible for availing
four opportunities in a year to apply in response to notices
of @mvernment Departmgnﬁs etc. as per RE's No. E(NGI78/AP/1
of 27.82.1979 out of which he has applied only for the first

time"

G.5 For that he has applied for NOC to the respondent

N E well within the cut off date.

.6 | For that non issuance of NOC by the respondent no.
2  is violative of Article 14 and 21 of the Constitution of

Indiz.

Lo
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5.7 For that in any view of the matter the applicant i

is entitled to the reliefs sought for.

b.‘ Details of the remedies exhausted

There is no other efficacious remedies under any
Rule &and this Hon'ble Tribunal is the only forum to

adjudiQate the subject matter.

7. Matters not previously filalor pending with any

other court , .

The applicant declares that he has not filed any
case on the subject matter before any court, forum or any

other institutian:

8. Reliefs sought for

Uricter  the above facts and circumstances the

applicant prays for the following reliefs :

8.1 The applicant be issued NOC by the respondent no.

2 far appearing in the recruitment test of the Law

Ascistant.

& The. gpplicant be allowed to appear in the

:recruiﬁment test of the Law Assistant and his application

may not be rejected on the ground of non submission of NOC

from employer.

8.3 Any other relief or reliefs as the Hon'ble

" Tribunal deem fit and proper.
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The above reliefs are prayed for on the ground

stated in parz % above.

9. Interim Relief

During the pendency of this application the

applicant prays for the following'interim reliefs:

F.1 The applicant be allowed to appear in the

recruitment test of Law Assistant.

9.2 Any other relief or reliefs as the Hon‘ble
. ®

Tribunal deem fit and proper.

The above reliefs are prayed for on the ground

stated in para ﬁ.above.
164, This application is filed through the Advocate.

11. Particulars of Postal Order:

20& 7/3 9 ¢ 3

ii) Date of Issue : 224 g//&é/
iii) Issued from @ é%yhbvéu{ s’

iv) Payable at : %MWM»A*'

i) IPO No

12. List of Enclosures

As per Index.

Verification
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Verification

I, Bri Jayéntajit Rora, son of 8ri Chakreswar
Bwba, aged about 37 years, & resident of New Guwahati
ﬁailway Colony, Baminimaidan, Guwahati-21, do hereby verify
that the statements made in the paragraphs 1,476 to 12 are
true to my knowledge and statements in para 2,3 and % are
true to my legal advice and that I have not suppressed any

maﬁerial fact.

And I, sign this verification on this 26th

day of August, 2884,

SIGNATURE
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Ko. 1 TO 29
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ci 2|1 2
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e ot

Health & Malara nspaectar Cr. i

§500 - 8000

18-33

8. S¢. with Chemistry wth 1 year D-p!uma ln Hea!xhlSan(lary "
Inspecior rum a recognized Insjitute., .

4

. "'f":

4 1 Extension Cgucator

$509 - 8000

2235

- Graduation in tha above discipline with 2 yaars l)ip!omn n,
: Health Education from s recognized Univursiy
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Education or alfied subject wath similar course-contents or,
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e

18 ~33
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Redlogrophér Gr_. [t} ’

[20e P
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20 40°
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Secondary (plus 2) examination with 1 yosr JBT or Hs
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Pitnary Toacher (Hind! Medium) -
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c2 |afo
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Intormediale with 1 year JOT or lis oquivalont or Senior -
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uantly. - .

Pramary Teochar (Tolegu Madlum) ., s A500 ~ 7000 .

[ i
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fluently.-

1%

B
4
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T (1) 27 Class Master Degree b Education. (2) University
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20 - 40

(o173 gjof 0
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HCERT {1) Catnpetence fo teach through English mediym,

TGT (Pure Science - English Madium) = | 6560 - 8000

RIE ERR

20~ 40

.60 .

: |nnch lhmuﬂh Assnmncse medium

(1} 27 Class Bachelors Degree In Science (or 45% of marks
can be considared equivatent to 27 Closs whare thar 15 no -
demarcaton of class i Bachelor's Degree) with Physics,
Chemistry and Mathemates. (2) University Degrew Dwplmina m
Education/ Teaching or 4 years Inlegralod Degree Coinse of
Raglonal Collegs of Education of NCERT (J) Compotunce to

T_GT (Pure Scence - Assamest Madum)| 5500 —'9000

e

20 - 40

60

&

~

16T (ﬁu're Spience -Bengali Medium) 6500 - 8000

2040

cr

60

(1) 2 Cinss Bacheiors e gmn n q(,"‘n(‘.l‘ {or 45% ol ruluu .
Gan be considercd cquvalent to 2™ Chiss where thes (5 nd

domaicaton of class an Bachelors Dpee) with Payune
Chuomietry ond Mathematica (2) University Degreol Diplonya "
Educaitory Taachig or 4 yeats Integratod Oegreo Coutsir ol
Raglonnl Collnge of Cducation of NCERT (3). Competonca to
lnnch the ugh Assamese madte, | .
(\) 27°C sy Gachekns l)oqum in \dlmrn Tur 4% of mmns

can he lonshierod equavalont to 2™ Claza whtnn Hune (o 1o

demarcation of class in Qachciors Oegree) with £
(‘hcmxshy and-Mathematics (2) Univeusity DegiéeZ Diptomain

Education/ Tedching or 4 years bifegia’ed Degree Conuesn a!
Regional College of Education of NCERT (3) Campetenes 10
teach through I\ﬁsmne!' medrum

167 (Hind) -~

Bongsil Medium)

8500 - vOUL

20 - 40

oo

7 79 ians Bachrtors Dvpum {ar A% ot neeke - o da
conmdeiad  squwatent o 2™ Gl wlowse ttwens v g L
damareatian of ¢tass n1 Hacheior's Qoo o b s Lo
(2) Univarstty Deprosd Siplorn i b ducabeas e e 4
yuiats Iitegrated Degree Course of JThagona) | 7 o
Educaticn of NCERT (3) Competence: to leach througn Léewan
medium .

. ' - -
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. . {1)2¥ Cless Bachsiors Degree (or 45% of marks LU
o oo ‘ il " seonsidered Zequivalont (0. 2™ Class whury, thore - no
o e ! 4 * «domarcatonsof clnss i Oachiolor's Dwgtos) in fengah 1
t 18 | 16T (ML - Bengah Medium) 5008000 | 20-40 e (00 ltarature. (2) University Dsgisel/ Uiploma in - Education
" Teaching or 4 yaare Integrated Dogroa Couras of Reglanstt
s ; College «f Education of NCERT (3} Competence, to teach *
. through Bengall medlum. R e
. ot ol BE B *»A University Degres or lis equivalent from a gnized .
TR A - 700 . N il . ° Univorsily. Diploma in’Rall Transpnrt and Managomen from
o raineo Asslstant Station Master 4500-7000 | 1833 |. A2 [11)17[ 25, 9|31 9 . 60 the Institute of Rall Trenspcr'will ba an sdditronsl denirable
. R ' o fuatificati i
. 20 | Enquiry Cum Ressrvation Clerk 4500 - 7000 | 18 - 33 60 Gntunlv;;slty Degreo or lis equivaiant from a recognired
N : A iversity.
‘- . AL sy o Matdculation pess phus (1)’ 111 In. specifod tradevAc
21 | Agpr. Diesel Asciatart Oriver ., :|-2050 » 4500 | .18+ 33 140 - Approntioeship In the trade: oo "
Teog -t R L I AT VR
I L
. Edactrician
! " Instrument Machanle &, e c i w v rpy L
. - AM)- [ Ml Weight Maintenance Mechantc "
V) v . Mechanic (Radio and TV 1, ) 4 !
V) Elactronics Mechante - TRy
' (vii) Mechanic Motor Vahicte* ' ** ' "7
) , ; i M T . Wireman o y M 1
I IRRSTRN o Bl NS £ . (). - - Teaclor Machanic
NN E A (%) - Armature and Coll winder
) o (x]) Mochantc Diosal .
: . % {xif) Haal £ngine '
., . {0 RN : ~ OR (2} ULiplome In Moo It Electicol  El
i Englneeiing recognizad by AICTE In lleu of ITI -
' ) RS I et I I B RES Y I DR - (8) Pass in 1t year of B.Sc. (Physics) OR (b) Pags in 10 + 3
22 | Etoctrical Signal Melntatner Gr. 1}« * 21 . 1R . ; 1. et Blage In Higher Secondary In Science with Mathematics/
o ¢ i ‘ﬁ-OOO“ 6000 18. 3,3 % ,8/‘ . ,1 1 . L 4'1 7 . s ] 8o Physics o equivalont end os casua! ESM for 2 yoarsinS&T
t ) A 2 v | % Departmant, R
23| Cha | & Mataflurgical XelR| - PEY R } . Degres In Metallurgy/ Chamicsl Engingoring recognized by
mical ataflurgical Azst. Gr. ‘ 53009000 | 22-233 :H] 1] 03717 80 AICTE or M.Sc. Degrue In Ch Y/ Apptied Chemistry
. : . A K . i i . . k Dipioma n Mochaiica) Enginwering recognized by AICTE
24§ Appr. Orafismatn (Machaniza)) - " r.2] 5000 « 8000 ALERM N TN I N ojol a. 60 Holdnra af D hip from R Univeralty ate siso
: Al : - v aligiblo to apply.
25 . Supsrvisor (P. K - N | .+ { . B.Sc.with Physics ond M. . Civll Enginooring Diptoma
[oor. Superdtor (. Way) . uiadetbosd Mt Whet K3 il I I8 0 B holdors. meagaizad by AICTE, are sinoaligitle
268 | Appr. Juniot Enginsst Gr, )| « 000 18 * A N vt e i Diplontd in’ Mochnnicall Ein ! Productl
i o o ™) . | 20000000 | 18 M. ol R 1 AN o nstrumentation.Engineoring facognizad by AICTE.
27 | Appr. Section Engnoor (Eleciical] | 6600 ~10500] 26-35 | BRL 11 107" RO KX 00 Degrao In Elechical Engineering racognized by AIGTE . . .
28 | Agpr. Junior Englnaer Gr, I1 (Eloctrcal) < {15000 - 8000 | 16+-33"| @1 ‘led 2ty {4 o 50 :'l?;l;:gsa 11 Electrico/ Electronics Enginooring recogmzed by
: : Oiptoma in Civll 7 Mechanicat Englnoering recognized, by
29 | Agpt. dunior Engingor Gr. i (Bridge) * +* | 6000 ~ 6000 {- 1833 N3 313141 15 60 AICTE10 posts for Cott Enginaoring & 5 posts for Mochanical
. ° : Enginuoi g,
SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No, 30 TO 33 . " ’
30 | Appr. Sectlon Engineer (Bridge)* ¢ X 0500-;‘15500 20-35 amcjolol 14 o2 3. 60 pogreemcwﬂ Enqmoerlng_mcognlzod by {\1015:
. 31| Appr. Section kngmoer (Orawing) 650010500 2035 | G2l |4 |a]| 11 go. |, Desran in Crnl Engimetring recogmeed by mmt} o
| 32 | Appr. Section Engincer (Works) -~ 4500 10300] 2098 | Al ' |2 1] 4] 113" 3 1 a0 Dagrea In Civil Enginosnng facognized by AIC FE.
33 | Appr. Section Engineer (P, Way) 8500 -10500| 20-35° A3 3f1] 4] 26} 18 60 Degree in Civil Engineering recognized by AICTE,
.. SINGLE APPLICATIONS TO BE BUBHITTED FOR CATEGORY No. 34 10 38 s ST T T
{58 [ “appr. dunior Englans Gr. 1 (Workey 80008000 | 18-33 | A3 [« 2] o] 3 [ 28 | oo Diplomin iif Civil Enginaoiing iccogntzad by MG1E ~ i
'3 Aopr. Jumar Enineot Gr. 1t (Dravang) 8000 ~ 8000 18.23 [7}] slal o 3 114 24 ) Diploma In Civil Engmenninag raconmzen by A1 !
v " how, "‘umn'{'ﬁnw;;’; "';,'.'“‘;;.""&‘;;') T o000 o8 &‘oﬁ'"‘é.h;‘ B e 7 o1 v a0 - Oiporiis i Civg Bisindonnng recogtrad by ARSH: < . z
l SINGLE APPUCATIONS TO 8E SUBMITTED FOR CATEGORY No. 3770 %0 . . v .
¢ (O . 10 - . ] Ocgrec (v Mechanicall Etecirical Eleciromcs Enginearng
37 | Apsx. Sectlon Enginper (Dxesovgloc:rlwt) 4500 ~ 10300{ 20-35 &1 0jo! 1.7 0|t H 60 recogrize by AICTE. N | A o]
- Appr. Section Enginssr (Diegelf . - - . Degree I Mochanicall Eleciricall Electiontcs Engmeeating ,
kL Hechanical 6500 - 10500 20235 en optfofogo 1 760 recognized by AICTE. ]
- : : : Degree i1 Mechanical/ Eleclricall Electronics - Enginaaring
b . 8r. i s . - - £ d
3 | Appt. Sr. Section Engineer (Workshop) - [ 8500 - 10500 20-~35 BN 01/ 2 LK 7 60 __recognized by AICTE, :
| SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 40 TO 43 . ’ [ T A R ':-‘-““"If i
‘m ’ e B h ' s -Diploma i1 Mechnnicali Bincireal Enginnoring (eogmzed by
P40 Appr dr Engnoer Gr. ncaw | 80008000 | 18~-33 B T a0 & 55 60 'AICTE, thinimum 50% of i tols) posts wil bu bom !
‘ e . - - ’ g it mnchmggﬁg_.‘{«_. in ph L P j,’-& :
: ) ) t o ! Dlptoma i Mechan e Hectionier  Enginearing
141 | Appr. thechanic (DieselMechanical) - | 5000 ~ 8000 | 16 =33 61 2101 32 |4).11°7 " g0 | ;focognizod by AICTE. Mintmum 50% of tho total posts wilf bo *
: L L N : ! : <+ “from mechanical Engincering discipline, ) )
i P P ) . N Diploma in Mechanical Eleciricail Eiecironics Engineéring |
| «2 Appr. Mechaplc (DiesctElecldcal) © '1.5000-8000 | 18-33 an 2104 |2 |aj'n 60 recognized by AICTE. Minimum 50% of the total posts. will be {
1 “ L ftom mechanical Englinooring diseiphing. " [
’ ’ N by . . Diptoma i Mechamicall Elecincali Elncironics Ennoanng
A3 L Appr e Enginuer Ge. o (Warkshop) © 50008000 | 1633 nn dfolojotf7!’ o ‘60 1 recognizosd by AICTE, Mimmuin 50% of tha lotat poste wiit be
N . — | o lrom mechanieal Engineoting discipling. e b
i . . .
{ SINGLE APPLICATIONS TO BE SUEMITTED FOR CATEGORY No. 44 TO a8 N !
L < T I ) Oegiee * yin 1 Electanics/ = Flectneall Toinchmmimic, >
j 64 | hapr. Saction Enginaer (Signat) - Iss00-10s00] 20-35 t A {1 |1| 4 |1 (5], 80 » Engineen’iy recagmized by AICTE i
T : T T Dogrea *In ~ Eioctionicel  Elucuicay Tolacommimicaion
! 45 | Appr. Sncllon Englheer (Telezom) 6500 -10300| 20-35.( A3 2 o} 1 113 7 60 mc%gnlzod by I\?CYE or M.Se. {Elactronics) " )
e R e NAULJ% IOUN VEoo MU WO U - ——a e -
t SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 46 TO 47 b ) . ) -
; " : y " : €t fmn s eimden e ]
n . . Diplomm_-in,  Elactronics/ ooty Tolecommunication
45 | Appr. Junidr Engineer Gr. fi (ToL.c_em) -1'§900~ 3000 [ 18233 A 1122 1] 7 80 Engineen g fecopnized by AICTE Or M Sc. Elecironies,
. = oo . - - ' . . ] Diplorna in  Elacteonics/  Electricall  1¢locommunication
z,,f’ Appr. Jurior Enginenr Gr. Hl (Signnl) ?0(10—-8000 1633 A I‘ o244 8 &0 Enginuoting recognizad by AICTE, * . ey
‘ SINGLE APPLICATIONS TO BE SUBMITTED FOR CATEGORY No. 48 1O 49. T 5 i i J
i . : . R S : —
: T : ’ N (3) Matneutaion (10th ciass pass) und 1T1 canificate in
i . Elocticin - Flectrical Miter/ Witeman Traue amt § yrne i
: s . I . . oxperience on cosual ESM in S & T Dopartinunt OR (v) Must
48 | Electnc Signat Matntainer Gr. 1N 13060 ~ 4500 | 1833 61 fefaf1o (s |28) so o - he" n Casual ESM/Elactrical Fitter for 3 years In S & T
f ’ - Depanment OR (c) Pass in + 2 Stage In Highor Secondary with
L i Physics & Mathematics or its equivalant.
“ EEEPE C e ERra e . { . {3) Pass in + 2.stage In Higher Secondary with Mathematics
‘- b e Y B . , ' " - o+ |4 ond Phytics of-equivatent OR (b) Matr and 4 (i) 1Tl
’ - - y 1. : . | cerificate in Ef Radlo/ Wireloas! T
49 | Appr. Telecommunication Maintainer Gr.i| 30504590 | 1833 | @/t~ |6.| 0 12]° 3415400 14 SO and 1 yehr exporionce o cosual TONWIM 1 T
g ’ N Department OR (c) Must be a cosual TCMAWM for 3 yoars In 8
) ' &1 Depadmont, : c




SINGLE APPLICATIONS YO BE SUBMITTED FOR CAYEGORY No. 50 TO 61

Traflc Apprantics

Y E)

>
n

65000000 | 1833

At Jeishy Dogres of He from B (ecog
Univorstty, Diploms In Rall Tranapert and Manrgement trom

the Institta of Rall Transpon will be an sdditions! desirabio
quatificatian, . ’ o “ '

e

Commarciat Apprantica .8500 - 8000 | 18-233

Degree from a recognizad Unlvévtny or s aquivalent Diptoma
“~th-Rall Transport and Munagamont form the instite of Ratl

SINGLE APPLICATIONS TO BE SUB;MITTED FOR CATEGORY Mo, 52 10 83 T K
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(1) MA Degres in Drawing snd Palnting/ Fine Ata from a
fecognlzed University or BA (Hons.) in Art snd Ant Education or
™ Ciass Bacheiofs Degroa with Orawing and Painting! Fino
J¢ Afte with mintmum 2 yesrs full time Qlptome from & recogniing
Instifute or Highet & y/ Int with o .
years full time Diploma in Painting/ Fine, Ats or pan tima
Diploma of not less than 5 yesrs durstion. (2) Competance to
toach through Bengali medium. (3) Desirable at least 2 years
" teachors (raining course from & facognized Institute or 2 yonra
taaching nas gnizad Inatitute. c

3

©

TGT (Dreving - Englieh Medium) : - - -1:6500 - 000 | 20~ 40
’ oafien .

(1) MA*Degree In Drawing and Painting/ Fine Arts from a -
racognized University or BA (Hons.) in Art and Art Edutation or.
2" Cioss Bacholor's Degrae with Draving end Painting/ Fine
" Ads with minimum 2 yoars fuf! time Diplema from a recognized
instilut or Higher S dary! Int dlate wilh minti 4
years gl Ume Oiploma in Painting! Fine Arta of part time
- Diploms of no! tass than 6 yoars duration. (2) Competance to
teach thiough English madium. (3) Dastrable at lons!' 2 yeore
teachers raining course from a rmcognized Institute or 2 yoars:
s teaching oxperience In e recognizad Institula, :

1

_ _ SINGLE APPLICATIONS YO BE SUBMITIED FOR CATEGORY No. B4TOGS - ... . ,, - P

P11 (English Medium) 5500 ~ 8000 |- 20-40 2 olo

1) Grodusic fom a recognized Universily weih Oiploma in
Physical Tralning from a focognized Institute or 0'P Ed, from
recofinized Univarsity and Highet Secondary (2) Compeienca

10 tench (1rough Enplish med! :

P11 {Bengati Madlum)

5500~ 9000 | 20 - 40

(1) Graduste from a fecognized Univarsty with Diptoma i |
Physicat Training from o tecognizad-tnstitute or B P Ed trom 3
recognized University and Highar Secondary. (2) Competaiica

1

ST » Schadutad Tiba  ORC « Other Dackward Clagsos
RIB = Ratway

11 ABBREVIATIONS USED: SC » Scheduled Casto " E6Me Ex

Appt. = Apprentice  IPO # Indian Pastal Ordar

12 " The posls are temporaty Bnd fikely to ba msda paimanent. ' :

t3

The hy i on 3 P
90l House Rent Aflowance and Clty Compensatory Aflowsnce d b
cantrihution (210% of Baslc Pay & DA by Raiiwey employans 2@ matching contribution by Governmant woutd bo depotited
shpeno will be pald as 1 The solwei b
Bona viherever necassary,

14 " There 11 no reservation for parsons with disabilities In ihis

Employment Notice. Genaral Manager (P). Northeast Frontier
separately,

18

consequential damagesloss.

"6 Vacancles of Ex-Sarviceman given in the table sre nol sepatale bul Includod in the tota! number of vacancies.

Recrullmont 8oard  RSRP » Rallway Sotvicos Rovised Pay

o teach trough Bongali mediym,

Sarvicomen’ UR » Un Resntvad PH = I'hynicatly Hanticappag

 df traming, v;harcvor appficable, wiit be on the minimum of the acale of pay plus. DA aa admissibio from tima to tima. In addiion empltoyre wilt
ing on the place of posting. New Panslon Systam Introduced from 01.04.2004 will bo applicoble, envitaging compulsory

n o non.withdiawabta pension account, (Junng Waining panot anly

or0 fiable (o b poalod sny whare on Northosst Frontlor Roliwsy. Candid, o8 Wil hove te givo securlly dnpost and eaecutn It vty

Reilway, wil filt In the quota roservad for persons with disahiities

Tha vacancles shown above are provisional and llable to vary. In case the vacancy position, for any callcgory is réduced or even m;idc i, RRB I nat liable to compensate the applicant for any

b

oo
N CENE &
f .

Form, Anawei Lhont, Question I{m\lu( and

qualiticuliony iom rewagmeny

7 Apatt trom signing on photograph, the candldato Is foquitad 1o aign balow photograph at the pleca in Appl Form, The signatures on Ap
. othot places shuuld bo Idelicelz Signatures st the fime- of s plication, wiittan ination, tarviow or document verlfication in diffarant atylo may tosull In concellation of candidature
& Golurs applying lor tha pout thin cundidalos should ensuce thal he/she fullllo the cliglblilty norme, The candidote should havo (ho requlsi:e Educ{iltonulrrochﬁocal
Univarsityfinatliute ab on the date of mimisslon of the application wnd should aneloss with thelr applicstion of d coples by gazatiad ufiicar, certificatas, mark
e requisits qualificstion. The dl b ¢ the proof of guatificett

Thass awalling maulte of the finat exeminotionsnieed not apply.

shanis in suppart of having the

1.9 . -Separate epplicstions are (o be fliled.for Gat. No.
10 47,40 lo 48, 50 lo 34, 52 fo 63 and 84 {0 85,

1.10 . Serving Difance Pemonnel liholy‘lo be ratonsad within ono yser ¢f tha closing date can also apply against ESM Quota.

511 The candidates

. o=y . . ' .
1.10 28 (une epplication for each categary), A singlo spplication Is to bo fillad for categriss 30 to 33, 34 to 36, 37 10 38, 40 1o 43, 441045, 6

who.heve been debnrrod from afl-RRB examinations of the paried of daban! g such-candi is not

. . . ) e ' T

detected,

112 Any subsequent changes in the lerms and congitions of this Employmont Notics as pet extant rutes wiit stand good.

113 Whila all candidnles trrespective of community/gtoup will ba considered againgt UR v 1
- .bo considared. Far this purposs,
dova not balang {0 tha Parvons/Sections {croamy fayer) mentioned In Col.

' (Roa) ddatod 00.03.2004 and the corifisale shoult bo 1y the prawcribed form circutalod by Mininiry of Personal and Tenlrin

) Truining, Govarnniant af India, The candldatoa batonging ta SC/STIONE shayid clandy indicato the eame in the spplication (
v B I tha apochiled fonmat Inding wiich (hey will be freolng ag muasaived and subsoquent repigsentalions for change of ¢

1,14 * Salection/Racommondation by RRB dons not confar tpon

against ¢

)

cendidntos any tight of appolniment I Rattway,

1.18 .. Tha entranco In oxamination is provictons! as applications nre checkod thoroughly tatar on, If o cendldste doos ot fulfit any
be eancollod ai eny ctnge whansver the digciapaney ts noticed, . .

+3.36 . Thumb.imprecsion muat tie closr ond ¢

in Applicatl

p Fonn {spocially middle I

1.17  Selected mala candidatas who are finally sgncintad are Hiable for active servica in Roliway Enginedrs Unit of Territoriat Army

... 113 7 Onte of oxeminaiion and resuit of oxamination are published in Employment News, tocal dallies and webelte hilp.rwvw.rail

)..Ridgas must be soon claa.rly; o

nesd not apply. Thalr applichtions will ba rejectad, whonever

. ERCI R R S L

f

gl e L. g

lty/group quots vacancien only condidates beloriging to thai Communiitylgeaup wit
SCISTIOBC canglaaten sheuld fuinish Caslp Cartificato fron competent aithorities, In caad of OBC. the cortilicaln should specinly mdicaln thal Ihe t.andidnto
4 of the Scheduls of the Govetamen of India, Dapatinant st Pargonnal and Trallng O M na 280037372004 Falt

0. ublic G lovances and Ponsldns, Depanmnnt of oot ang
aven whan applying (or UR vACANCY) And sliould altach praot of the
ommunily etalus witl not bo antettained
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cdndilon given i ihfa Employmant Notice, ne/ar cundidaturn wil
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2 hat

ging to SCIST
nre tequized (0 nppoar In tha cxaminations at thelr own cast.

~

Y7118 Froo socond eloss Ratlway Poss ss afid whon admissibla vilil be issund to (he cand
B " they submil vatls casta cettificate. Al othor candidales

.1.20 . Satociad candigates will have to undnrgo_trnlninq wherever requirad for thoir category.

1.21 . Ladies are aiso efigible. However It masy ba noted that mos} of the
© . - Sleo, sway from head quarter. - e L. >

.y cael el e

1227 Candidato should fitl application form In his/har own hendwriting. 1f It is found that somebody efso hrs fiied tho tame, the ¢a
123 CAUTION: S

1.23.1 Any materiats supprossion of facts ar submitling forge centificate/canto
appoaring In (ho examinstion ahafl be Hzble to not only for rojoction of hisiher candidaturo for the

24
-, sppiicants post {under cartificele of poating). RRB viill not ba rasponsitile for posiat delay or wrong defivery..RRB dogs not.send taply to

cortificate by » ceadideto for socurlng aligibility nnd/or obtaining privilegos

oo T o . -
Lorg. Call feliars lor winitnn examinanon me sent u
candidates who are not In.wrilton i

ltles whan-thoy are catied ;or writton examination ot interviaw provided

1 Ceia , . {

Ty Ve s w L
v e EYRCRONS

. - : 3 B . -
vacancios involves dulies which are 8rdyous In nature and called for working In xr;ms 8t 0dd hours and o ro0d sde slations
L L.t e v N 1) ok I

e e AR 2 s #
hdidature will bo cancallod, » | @ ma
! e e e e o *
BN S ..

I}\cludlng trea travol for

particular recrultmont for which hefohe has applied, but he/sho will also by
. DR

debarrad from all examinations conducted by nit RRO3 sl vver {ho country for a poriod of 2 yoars and logal action wharovar waresntad, - N,

1532 Any esndidate found ustng unfeir meons i the examination or doputing some one olae In hig/hor place will bo dobar
prosacuted by lodging FiR. . i ) "
1.23.3 Candidatos submitting dupficato applications for the same category wilf not

! sppointment iater on and {3 avon liable 1o bo dabarred from alf RRD examinations for a poriod of two yesrs,

4.23.4 CANDIDATES TRYING TO USE INFLUENCE OR UNFAIR MEANS WOULD BE BISQUALIFIED FROM BELECTION,

rod from il the RRBs for llfetime, Buch candidatas will ateo he

R A R A RN N
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be conaidered.-Even If such & candlidate getis seloctod Inedvmonuy. heishe wlll‘l noi bo offered
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Yhe sdtection will o mado stiictly a3 par merlt, Un tho Basta of weltlun examinsilon, In addtlion, Aptitude/skil togiintorview wm #1s0 be Curhicied @harever 4pp

Tho Ratway Recnsitment Board ot 1y discreiion may hold nddliiano) wrliten \csl(s)lu\dll test(s) andfor interview if connk!crud nmuury. M alt of & mited nurdber of candidted mclumnq

ntees as may be d d 1 hy Raliwey Racrultment doard. . . .
The syflatus for the wftton dnstion will bo ¢ y ln ¥ with tho lonal standattds snd/or technical quelifications prncrlbm ror tha posts. The mwm will tie bt thidcive natule
on Generot Knowlodge, Ganeent English, Gonml Adtthmetic, lnnlyucnl end quantiiative vkilis and knowledge i the subj d a3 om of minfmum educationaitechaicat quaiicstion tor the
pasts, cubjoct to mmar . Tha written lan shofl consist of ona eitting of ebout 80 minulas durstion. e

Tha questions for tho Aptihede Test (anty for Trainge ASM and Anprontice DAD) will ba mslnty 16 test parception, anatyticat and rassoning power of the candidates ratevant 16 the safety catenoring .

Tha Answar Sheots (CMR) whl be in d to ualng cart papar and ovetuation is 1ed. Tho Question Rooklat and the Answer Sheels gre to.be 18 d back intthe ination hall
without (sl by tha candidatna for cvskuation. Thers ehli bo negative marks deductad for anch wirong enswar @& 173 of tho aliotted marks for nach question,

The date and venun of the wifiten exemination and Aptitude/aklil testinterview wilt be fixad by the RRB and will be intimated to the englb(- ammm‘ In due. chunde. Raquoﬂ for poamrmﬁ of the

" axamination? Intorview ond change of oentar/venue will not be enterteined

27
28

3.

Fingl selection will be brsod on the ttal merks oblalned In the writien examination and !murvlew.' wherever provided, plue clearing Aptitudes akill tesY vision test otc. §3 requived.

The apmimmm( of pelected candidets i subject o his passing requisite Medi { Fitness Teat d by the Rollway Administration.

v . .

QT

sndrd 168 npr witl have 1o pnts requisito madica! fitnoss teal(s) conducied by tha Roitway Administration to anaura thet the canidatn 8 nrs medic alty 1l 10 Gy sl

duiive cunnectud with ihe poss, Vigual Acyutly Standard i3 one of tho importent critorta of medical titnass of roitway ptaff. Candidates sre not sligible for any sitbrnativa sppaintmant it thay e u the hum
* tedics) examination conducted by G Rafwoys before appalniment, fot any reason, The medica! standacds for Iffarant calagaries &re oullines halow:

A1 « Physically ﬂt  aff respocts. Visusl Standards ~ Distance Vision: 6/6, 6/8 without glasses. Noav Vision: Sn; 0,6, 0.6 without gIaLSes. (must Citir FOURItY (eS8 LA b
Blaogutar Viston, nm of Vislon & Night Vision must be present,

o
A2 Phyticaily fit in all resporis, Visusl Standatds - Distanco Vison: 6/8, 6/8 wﬂhuu! ullssun Noor Vision: Sn: 0.6, 0.6 without gmnnon L,owm AIBI0n, KHIGAAL Vi, £ I ‘. .
Nighl Vision must b prossnt, !
A= + Physicatly fit in a8 respects. Visual Standards - Distance Vislon: 6/3. 6/9 with or without glasses. Nest vnslnn Sn: 0.8, 0.8 with or wlthoul uumu Colour Vizidh, Binocutar Vision
Fleid of Vision & Night Viston must be prusent. .
a-1 Physicatly ft In el raspects. Visusl Standards ~ Dislance Vision: 6/2, 6/12 wilh or without glasses {power not lo excied +/- 40), Noar Vislori: Sn: 0.6, 0.0 With of without gibases
. . when teading o7 closa work LY mqulred Calour Vislon, Binocular VItlon and ngm Viston must bo pregent. \
[N - N
-2 -~ Simitar a3 above ~ - . _‘ e emg
c-1: Physicatiy it in afl mspcm Visua! Standards — Distance Vision: 8/12, eus mlh or without gfesses. Near Viston: Sn: 0.6, (- Q with or wllhoul glassn M\en mudlnq or close work ia
roquired. - L N - A . . . . - I
GC-2 Physically it in afl resprects. Visual Stendatds ~ Distance Vivlon: 6/12, Nit with or without qlnanna. Naat Viston: Sn: 0.0_pqm‘alned with or withoitt ulllnlWh’m réading o clbse work
is required. - ‘ e
P - EE o C
Noto,  (a). 1 above medical lamings (cmmln) LI !nmcabvo ond noi axhoustivo and apply to condldntos in ganorst * ’
() For Ex-ZSofvicamnan, diffrtont standartls spply. ’ !
{&) Candidatles gpplying (of tha post of Tmlnue ASM and Apprentice DAD shoutd onclose modlcal caitlficatg from a Reglataroe Eyo Spacialisl as por proncnbau lbmm {Annexuio - 3)
‘4. s T 1 et .
The iowar and upper age timit indicated witl ba reckongd 65 on 01/07/2004 Thie uppor gge limit is tolaxable as under sub]ac'! 1o submission of 1equisite cortificate. [
a) By 5 yonrs Jor SCISY candidatos. ' o UL
b) fiy 3 years for ONRC candidatas, |
c} By 5 yoors for Gonafida displacad Goldsmiths, g
dy . 8y 10 years foc phyzlcally handlcapped,
‘ey By § years for persons who ardinarily domitiied the Knshmie Divislon ol the state of Jommu'and Kaskmit from 01/01/1880 to 31/12/1009. Tt e
n - Far €x Servicemen ug to the extent of sarvice rendarad in defente plus 3 years provided they have put In more than 6 monihp sorvice afier nltonlallon and up.1o the age of 40 yeers

for msccvnk not empioyed In govemment servico.

g s Upto ‘the exiant of sarvico rondered by Group 'C' and Group ‘D' Rallway Slalt nno casual lobours/sutsiitutes providad thet 1oy huva put in minkmum of 3 yesrs of reivice

" {continunus of trokan) subject to uppar agy limit of 40 ynaia for Gonoral candidatan, 45 yams for SC/ST ennduialos nad 43 v for once rnndmmm Fot working th (Qua
Admintisteativo offices of the Ruliway o:uammuon such) 4 Railway Canteuns, Co-opatalive Suchstios ant inglitutss up to 9 yoars stivics tendotad o such ory o1l [YURTTAR™
upper age mi: of 35 yaars, e

m ¢ ? Upper aga limit in caze of widows, dlvorcod woman and women judicially sepmnled from thalr huoband but not ramarriad ithall bo relaxed up to 33 yonts for GEMLt end 40 yoarn
. - for SCIST candidaias. . - Sk AT e ‘ AP
5o, Ao I RA SRR AT TRNCE LV Y PR
: . \ .. v Contonn R R e K i
This en’ p'oymont notice contzing vacancies resorved lor ox-servicemen lirespactivo of thotr Ity, H ax-servt 1 mny‘nlso apply against othor vacancles far which they will be
g d age relaxation snd fees ption s indicatad in paras 4 end 7. . e . L . L . R .
P e LR Yo P O A s AUV S R P M A '
The torm Ex-servicemen means @ person, who has served in any rank (wheihar as a batant or 1) int the ragulat army, Navy or Alr force of Ihe Indlan Union bm dm noi induae

‘8 pa'mn who has served in the Defence Sucurily Corps. the Genortal Rescrva Lngmeerlng Force, the Lok smmynk S;cnn and the Pata Mlhlary Forcos' und

o - A PP Lo . )

“*Who has relired from such service aftor sarning his/her penslon of
" Who has been released (rom such gorvice on medical grounds atlributable’to mllnavy sorvice of clvrumslencoa bayond his control end owurded modiGal oy othar dhab'l“v pRnsion ot

2+ Who hes baen miaased othorwisa (han on his own request as o rosull of reduction In such tor
s! Who has been reteased rom buch service ofter complating the specific partod of engagement otherwiza then on his uwn myuost or by way of CIATTTEEN) or discharge on actount of
miscondud or inelfickancy nnd has been given a gratully and Includas pemons ol the Torrlloml Army of the following calegorios: g . R
. BRSO BT R N etk Ry

EXPLANATION: Tha persons serving in tho Amed Fovc:-a of the {nion, who on ratirement from ‘servico would come tinder the calegory of Ex- Sarvicarmen, widy o FaMillse ts apfly {or -employment
cnz year befors the complotion of the specific teims of cngngcmanl and avall th 1 ol at flabtée to Ex- Scrviccmen bt alall ot bi pamitted lo 1ncve m. Un"nfm unnl Ihey
compto the spncified 1sima of ungagemert in the Armed Forces of the Unlon,’ '

Smtea porsonal who g0 to bn discharged hom military service on'ar before \2/07/2004 aro ellgiblo to lpply mulm’l this ndvemsemon\

R B R S P RO
.~ Ex-Sanvicaman who have olnady secured smployment under Centrat oov-mmamt In Graup L1’ wui ba pormiiled the boﬂcm of lua mnmmnwmﬁm 10” RS yusaman far
sscuring another emptoyment tn & higher grade o cedro m Group ‘G0’ undet Conl!(l Govat L suich notbe enmbmnr (e temnit Al B« Spwcamen

‘in tha Ceftrat Govt. jobs. * © PEONRERA . N e

e sl hmcis . o

& Cundmues secwving i eny Guwrmmﬂl depanmcm or Public Sectot Unﬂanaklnb Inr.ludlnn Rethiray GTantd uxypry through wopbr ml el o shoutd app! _gvlegﬁ 10 FRB, G ity e NG
[ lny

GBJECTION CERTIFICATE from the adployor to nvold delay. The last dow of recaipt of applicetion® in (N4 office will {51 Nm‘mﬁ?ﬁ‘hccouﬁl afsy ln nlmmmm‘vmm Wity jt
i

. {he concormad office. Ho odvire copy of tM ppt wilt ba recélvet QR cioking datefhour wili not be accepted.
oAy e .
. - ! at v k3 :
' Fov.RCIRTI[’R;A' No oxaminatian fang t . T . ) - : v ) N C o 'v " ' S - r“ '
Far G HOBG E [ g !eca higve baon mummu &hoinst.EaTh poat. . r B R P .
The feas/Posant @ mc; non-rtfundable. It hould bo pald in e forrmi of & erdseed Dofutind DreNt of ahy Netionslizad Bnk or Crossed Ingian Posig) Ordav (mma an ot abar e
. date of ion of this But boforo the clostng duto of raceipt of application) drewn In favour of "RAILWAY RECRUITMENT BOARD, GUWAHATI, The Bend Oraft stemihd by

payaule'at “GUWAHATI" and 1PO choutd Be payeble ot "GP0, GUWAHATI', |POIDD oblafntt oxiiigr 10 the dele of publicallon of Tho Employmant Natice or alter the clasig dato will aat b

accnpted. N
- | fiont e

] , Pension hotdon for continuous embodied aorvlce e Wl e A :
. .’ e W '.‘ " with dleg bt " e lo mmury sorvice und M v( v R 2 ”f. ,I, N “ LR , (A A . ro H
fily | Calantry awand wlnno!u DR A S A A bl




'4  For Sinplo Application, foe for only onpg Post should *  onclosod. X :-l i:;
7.5 The candidnies shoutd writo the Emptoymaent Notico No. Name of the post applied fof, Category Number of the post dnd Nama dfidl post:y! oddress of this candidate on tho raverse side of Bank
- . . P

Oreflispaco provided In tha Indlon Postst Order, | RPEY

NN

. . Lo, e :
16 Remtence of axamination fees in Any ofher torm excapt Bank Drafl/IPO will not ba accopted. . o=

7 Tno purtiouiars of Bunk DrafIPO ghoutd bo indlcated In tho space provided in the prescribed spplication formsl.

7.8 Anepplication not accempanted with Bank Droft/iPO of Isilo omount | o] fee/posts! ¢t will be f lly rajocted. » © .

. 8.1 . Tho fonm ehould be fillad up in cangigdatés’ own hendwriling, . . S - }.--"f_c--ia 2
ot 8.2 -Application(s) should be made oh gcodfqunmy whita A-4 / foolscep sizo plain p pot ¢ ould be in conformity with the format glver in the Employ Notlice. Candid ot are advised 10

ensura that the applicatior: 18 tegiblo, preferably fyped In English or HindL. ,* -’

8.3 " -Candidsles purchasing printod application form (ro'm {he market should onsure that It canforms to the format p ¢ In the £ ploy t Nonoe." o '

o opalication should bo filod up by the candidnte In hismer own 'handwrillng, with Ink/ball point pan (not In pencil) dated and signed. Only Internstional numerats (l.8. 1.2,3 etc ) should be
usod. Tho opplication form should ba filied up in English or Hind! onty, strictly observing tha Instructions given in this mploymant Notice. The cendideis should affix hiather normal signature in
tha appilcation form (English/HIndl), Applications signad (n capltal latlers 7 spacad oul lettors wil be treated ag tnvalld. : :

;8.8  The Candidate’s Addross with Pin Codo, Fathar's name snd Naacost Rallway Station should bo written foglbly In ENGLISH 'n bold ¢apltsl lattera, evan If » Candidate flits-in the
: appitestion form In Hindi, ' . . . o .

". " Photogrophs: Ong tocant'(not oartier than one month from tho data of npplication) presport alze photograph with cloar front view of thi candidate In normai black & white sttire without cap and
gunglassas should be posted on g application form in the spaca provided and signed on the pholograph as well as In the space provided Iri the hox bolow the photogranh. Twa tdantizel extra
coples (duly signed on thd front) of the photogeaph should be anclosed with the fication ingl gl ‘s name and cnlegory number on tho roverse of sach photograph Candidstes

' moy agle thet the RRB moy rejoct et eny sisge for pasting old/unctoar photogreph on the SppYCatian 87d ] Tor ony SIgAINERT VBilalians betwoen pholograph pested In the spplication and the
*actusl physical eppadranco of the candidate, | : ; [ oo .

s 3

ey LTy R x .

o . - ! A
. In para-2 of the appflcation form, candidate should Indlcate any two visidle marks of Idontificalion like e mole or & scar elc. Normally this should be same marks sntered In the official
< ldsntificatlon documents suth as Sﬁ{gol Leaving Centificata otc.. + e, . '

;he r;un;llcms Should wilte the datiatatian o1 pero-8 of tho epplication form in English/Hing! In thelr own running (not In capital/spaced aut loiloru) hondwriting, talling which'thelr applications wilt
@ rojectud. . - .

application witi not be connectod and will stand rejected.

', submilting nioro than ane application far & calegory wilt be disqualified. If any such candidate gpte cotocied nudvartently, he/she will not be affered appointment later on and (s aven ligbla (o be
dobarred from oll RRBs oxamination for & petiod of 2 yeary, . .
8.13 A cnadidate's cingle sppiicstion only should be cf‘ﬂlulnbd tn ono cover. Covars with moro than one ppplicetion vAll bo summarily refacted, -

6.14  Candidato who in to npply for mora than ong category should send sopafate application, separato IPO/LD (or tho proscribed volue as wail as a separate sat of enclesuias ne roguted (o aach
catoyory in soporate covers. ’

. -, . . . : .
_'At‘:'jg:jé Applications which ara itlegiblo. inconiplete, unsignod, signed in capltal letters, not on prescrided format, without phole of candidte. nat having Xarox copy of certificates, not having tPO/DD of
. . naving {PODD purchaged boloro date of nolificailon and sfter. closing date of Employment Nolice aro fiable to-ba rajecied. If the post and category number Is not indicatad on tne top of tha

lope contsinling application, the sama will not ba entertained. |

8.1 Tho lop iing the should ba clearly supor-scribsd In RED INK “Application for the Post of _ Calegory No. &C ily. |e.,
: SCISTIOBCIURESM', withcut which the application will b fejected, el - - .

LWL gl ENOLOSURES
Tne following englosuras shouid be firmly atitched slong with the applicalion In thn. glven order:

'V'nﬁ vatid Indisn Postal Oraer or the Benk Draft for tho smount as prascribed In Psra 7 of the appiicstion should be: firmly tleg/snnaxed on ho top of the spplication form.
\p) . Two coples of Identleat passpost sizsd photographe duly signed on the front, firmly stliched te the application (opart from one copy pasied.on ihe forim). ’

..*~¢}” . Application form in the prescibod format.. .

sy /\ﬂusloglﬂmwsm copy of Matriculalion or equivalon certificals regarding tha proof of nga,

.,.""' B Lo ‘ R K " . . P

re)"', flested/f copy of the Academic/Technlcat qualification and rherks fist ea applicablo,
0o Attastou/Pholostsl copy of Caeto canlificnte. from compelent suthoritios not below (ha rank of Tahsfidar in the case of SC/ST candidatos
. S A Ph ot copy of fty centilicale in the préscribad format as por Annexure { lésued by the competant autholly in cese ¢f ODC candidatns.
<+ h)LEx-satvicomen epplying for the post shofl submit Allasted/Photostat copy of eppropriate certificate Iseued by Ihe ssrvices (o clsim educifional stangards.
“M)7 Mo objaction cartificata Irom the employer, if atready smployed. . ' ' . -
"1t ease peaviots exporl Is tisl, doc y proof should be enclosed Indicaling parlod of servica. ™
-k).S - Altested/Ph copy of raquisita curilficeto In cnee of claiming ge relaxation,” ", s

ALL ENCLOSURES SHOULD BE EITHER N ENGLISH OR IN HINDI ONLY. WHERE CERTIFICATES APE NOT IN ENGLISH/HINDI, ATTESTED TRANSLATED VERSION (TO
’ HINDVENGLISH) SHOULD B8E ENCLOSED. THE APPLICATIONS WITHOUT THE REQUISITE ENCLOSURES WILL BE REJECTED. ) .

{F ANY OF YHE ABOVE ENCLOSURES ARE SENT SEPARATELY OR SUBSEQUENT TO THé RECEIPT OF APPLICATION, CR THE ENCLOSURES NOT FIRMLY STITCHED 1O
APPLICATION, THE APPLICATION WILL' (€ REJECTED. - :

RTINS =1 v ALIDIAR AALATIONS SR

Tho tpplications, which suffar from any of the following Arrogutariles, wil be ity rejncted
L . B !
' i) ' I plotorticqlbls applications of applications made on advertisoments cutiings appoering In Nowspaper.
Ll h Unsigrisd and yndeted applicalions of wiiling nema In capllals tindar tignsiure cotumn of on the photograph,
"y, - Applications with IPO/Benk Drelt of tagser valus than prascilbed or 1POs purchoand prios 1o {he dato of publication of employment noi ca.
‘Iv) ’ Applications willtout complete/propet anclosurét or enclosuros other than in HindiEnglish or ilisgitlo enclosures.
v Witheut the phictograph pasted on tho agptication snd elgned on the front, :
-devl) Anphcations not i contortinty with ihe formal,
’ vify withou! proper casto cartificsle in respect of 8C/IST/OGC candidates,
ovill) .., Appiications of under/oves pged tondldalae, » L . '
77y e 7 Agplications of candldates wha do nol fulfi ihe aligiblilty crtea. Tt e o e . ‘ ,
‘s Ky 1. Applicetions recaived after tha cloking date ond time. - 48y RS IRV
! . Applications without tha candidatas’ thumb improgsion in e proncﬂlbed'pl]nce. Abod placa
Applieations withow! docinraiton in the candigaies’ running hand wrlting In The prescribed placa . . -
Tr‘:: I taining lt:v pp should be clonrly super-aciibad jn RED INK “Apptication far the Post of: . Cotegory No _ & Conmmunity, i.p .
S$CIST/OBC/URIESM”, without which tho applicetion wiil be rejocted. - - e w“ . ,
9 it the envelope contalne more than one epplicalion, alf the applications wilt be rej . . . , ..m'- . .
1%, 5 RRB may hold writian examination enywhere in tho country. The Gonters allctted by RRB will bs finat and binding. ! ¢
s {igibi i {ocih R @ of anloction, conduct of
2, slon of TIAB In f mpttoes ratsting 10 . RCCAf of 16| of tha app! W, losud of lroa Rall Pesecs, ponally fof 1aise informatlon, mode of .
% I:‘r‘l?x;?f::n?r':l:a(gn ?mg lnli,',;vle:, :kt(,wnp(oi'.udc .S'u. f of ex cenior, & 1 tiotmarit of posis io seloctad candicates eic. will be tinal eng binding on tho candidates and
. 0o enquiry af corseapondance will be enlertalned by the Railway Rec«ul}menl_ oerd In thig rogatd. e, .
‘The Raliway Racrultment Soard Is nol responsibld for any lnadvestent efrof, .. o o . X , . 4
: “-4'. " Any legat lssues erising out of this Employment Notice shall fall within the lege! lurindiotloré of Central Administrative Tribune! / Courlt In Guwabhati only.

. ETRINEE , :

Ooar Candidates,

1y

y : i 2 impossibla, The recruitment will be strictly on ment atong If you listen 1o
isicheats {nisely promising to gel you some favour. Wa would like to assute lm_zl such a (hing !ﬁ A _ i
. pr'dfrlsns sﬂ:ﬁglg‘xc‘:"sos ;s:.ociale »31(5 thern, sou arg bound o lose your precious candidature, Candidates who obtain sérvicos of impersanator in RRB Examinstion will be debarred for life lwm. )
: edng tn ai 3 n¢ prosscution prozaading will be Inltinted againsl them. : A .
. nppuur}qq tn ol RRB Exominallens sind p P sing nar o HARMAN ,
l RANWAY RECRUITMENT BOARD

b SUWAHATLTSI00]  Contnueg

8 ‘Prgol o!_ngo. proof of qualificotionsfexparionce and proof of y should ba losed with the application. Atlested Xerox coples of the bonafido cortificates issuad by the compotent
- BuittbMttic s only ahould bo enclosed with application torm and not tho originats, The certificates if not In English/Hind! should bo panied by stfested d English/Hindl coples.
Candidnles aro required lo send cloar sttested coplos of all ratevant mark ‘shuetl and of the fins¥provisional certificates in bvoo' of thelr educationaifiechnical
* -1t should be underatood clearly thet the enclosuro form pard of tha application. Therefore, oll onclosuras should bo want glong with the applicatlon and If any anct as ore sent separgtely. the ~

Each candlunta should sond only ona application completn In ail roapoct 191 one catagory of poat (Excapt wheraver singlo applicatlan e Invilad for more than one coategory of Posts). Candldate




: Employment Notuce No 1
: pubhshed on -12-06- 2004 and
1 subm:sszonofapphcatlon form was 12~ 0, ,

I upto.16 00 hoﬁxs 0f 20-08:2004.

i
e

‘z -date of submigsion- of apphcatuon is now"extended' ‘

Laritic . v e dewed w2 T A T ne e
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“PH - 452257

lNﬂNﬁDﬁBmR&M BOROOGH Lﬁw COLLEGE B

_R.G. BARUA ROAD, GUWAHATI : 781 003 (Assam) * . e

9 Qertified that qu/(sw’:‘;jmcpf’@ S
B e
N (Roll 3o, /?8’ vornns) ttas duliy pauu{ his / her LL. B.

K

gﬁ _ ﬁnal Cxanination from the (). B. Law COIque, @nma/ulu wider B9
B the Q,aul tafi 0’[’"”‘”’“’ Y in the exantination hzlll m.og«ﬁg/ﬁ?@ﬁo?,.... éi
B and he/ k@ secivred a cereisllicean. class in IIM said examinafion. B

hg e
."' . » 3 g%:.
F wish hint / et all success. in future life.' - e
, . , ' ?g
' | i
N AT
l uE
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" J.B.Law College 54?
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.. ~78 ~ . AINASELORE - D).
The General Secretary, o Paley 1 2-08-0. lf
Indnm leway Conference Association, . ,

. ' 4

Sub: Request for NOC (No Objccnon Certificate) to apply for ﬂ\e post of Law Assistant
i seale 6500-10500 vide RRB-Guwahati’s Employments Notice No. 1 of 2004 dated12-
06-04.

Respected Sir,
Most humbly I am plcased to inform you that 1 have completed the course of
LL.B. from Guwahati University, the result of which has been declared on 10-08-04. I am
also grateful to you for the penmission accorded to me to study the said course vxde your
Jetter No. EP/5199 dated )3—12*99

. In the meantime advertisement for few posts of Law Assistant in scale 6500~
10500 for N.F.Railway has been circulated by -Guwahati vide its Employment
Notice No.l of 2004 dated 12-06-04 and the la ‘teceipt of application has been
extended to 20-08-04, ‘

. Now 1 request youi honour to kindly provide me an NOC (No Objection
Certificate) so that I can offer my candidatme for the above-mentioned post. And for this
act of your kindness I shalt remain grateful to you forever.

~ The NOC may please be sent by FAX fo thu follomng FAX No ﬁ§-
SrDMEMIRly. ,

. FAXNo.  CBeiSEoads
2281 . 2551662 ,
Thanking you, Sir. . L ' y )
Yours sincerc
LEJ(NCYNGC.

Mo e PE[8/0]2%  claick lp 9=ty
Forwonded M he G 7RCH P
OV'g/

e 'arf‘m AR GRED) |
Aa agr N F tepta q:ﬁ, Jud
Secti v F 1 C)
P Guwahati 3ick le, N.F, Riv.
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